that extent, it 15 voud But the Parha-
ment under Article 388

Mr. Chairman: The hon Member
may continue next time when we take
up ths business This debate is being
continued next time also After Mr
Sonavane, the hon Member mentioned
by Mr Nayanar, wall be called

Shri E. K. Nayanar: He 15 bypasnng
our Party

Shri 8. Kondu (Balasore) My name
was also there I should have been
called much earhier

Mr. Chalrman. Order, order Now
we have to take up the half-an-hour
discussion

1132 hre,

.
‘S8ON ET LUMIERE' SPECTACLE AT
THE RED FORT DELHI

Shri Bamar Guha (Contm1) Mr
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‘o o Ay w, ot & o
M [,

ag faroft § w1 A, 7 et o
ey ar

18 not there Then the song,
"ﬂ“m”

15 also not there Whle the Indian
Renaussance Movement 15 being des-
cnbed, the slogan ‘Inquilab Zindabad’
has been incorporated All of us
know that it was incorporated in our
national movement rather in the latter
part of the thurd decade of the 20th
Century But the ‘Vandemataram
Mantram', the first national Mantram,
15 mssing 1n the Son et Lumiere
Gandhii's voice was not incorporated
in the original script and when there
was a public pressure, a public demand,
in the second edition the voice of
Gandhin was ncluded Those who
deal with these things said that
Gandhijis voice was not included 1n
the original Son et Lumiere because,
according to thewr information
Gandhijn never wisited the Red Fort
But, after public pressure, they dus-
covered that Gandhiyi had visited the
Red Fort when he went there to see
INA prisoners who had been detained
there Therefore, they argued that
Gandhi's vowce could be included.
Then they argued further that Pandit
Nehru's voice had been included be-
cause Pandit Nehru had also defended

they tried to make out the point that
Netaji's voice was not mncluded in the
Son et Lurmiere because Netajl was
not n any way historically associated
with the Red Fort

Shri 8. K. Tspurish (Pali) It 1s
rubbish to say Lke that

Sbri Samar Guba: In a sense, 1t 18
true, because Netaji did not vimt the
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Red Fort But looking at the thung
from a finer perspective, we must not
forget that Netan wisited 1t in his
dream, 1n his wvision, when he led the
war of Indian liberation agamnst the
Bntish rule, not once, not twice but
many times, when he asked his Army
to march with that famous marehing
song, namely

Y gAY TR F, T Fora rewreri
wre ff o wpad o, sy am”

In that dream, Netan wisited 1the
Red Fort not merely did he ssit i,
but 1t was Netaj: alone who had focus-
sed the attention of 'he Indian people
on the Red Fort, that Red Fort wiich
was forlorn and forgoiten for nam
years Therefore, it will be wrong 1o
say that Netajr was not associated with
the history of the Red Fort

If one describe the batile o1 Kuiu~
kshetra without Arjuna, 1t would
sound hke something r.diculous, Litcless
and barren Equally, a description of
the INA trial, the epic history of Indian
freedom struggle, without the voice of
Netajy, without the elan of Netan, that
vibrated the Indian National Army to
march into the Indian soil and face
blood and thunder, a depiction of the
INA trial without his voice will seem
soulless and without meaning There
fore, Netaji's voice in Son et Lumiere
that 1s bemng displayed every day at
the Red Fort 15 a must and it must be
weluded 1n it wathout unnecessary de-

lay

About the marching song, in reply
to my questiion it has been said that the
marching song of the INA was record-
ed but it was found that the record
was rather faulty Those who deal
with Stm et Lumiere therefore dis-
carded that record If it had been
faulty mn first recording, they c<hould
have corrected it m the second record-
ing In the original seript of Son et
Lumere, Gandhij's voice had not been
included, but later on, 1t was ncluded
I have been told that this whole theme

of Son et Lumiere s a connected one,

and if one piece 15 avoided and another
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ptece 15 added, then a fresh recording
would be necessary Furst, 1t has to
be recorded at Bombay and then it has
to be processed at Paris If the
marching song of the INA was found
recorded 1n a faulty way m the first
edition, why was 1t not corrected «n *he
second edition?

8hn Nath Pai (Rajapur) Indifference
and negligence

Shn Samar Guha: I think that there
m.ght be something that 1 fishy 1n 1t
It may be that the many gods sitting
in Delht at that time did not like either
Netajr or the song of the INA or the
namc Netayp Subhas Chandra Bose to
be included in Son et Lumiere’ dis-
playwd at Red Fort Perhaps, that
mind woiked to create that plea of
faulty recording

Arain, conung to the song ‘Vande
Matwram’ —who does not know 1t that
it was the first song which enchanted
the whole nation to a sense of
patriotic  regeneration? 1 would not
compl un apain<t D~ Karan Singh be-
tause th & display was not his crcation;
he had no hand either in preparing the
script or in  procucing the Son et
Lumiere Therefore I have nothing
{o complain against him  Rather, I
would except hmim to rectify the pre-
sent mistakes which are there, because
1 know that he got his doctorate degree
writing a thesis on the philosophy of
Srec Aurcbinde and, therefore, I am
sure he knows the place of ‘Vande
Mataram’ 1n the national Lfe of our
country, and he also knows the role
of Sree Aurobindo in the revolutionary
movement in India He also, I think
knows the role of the revoluhonary
movement 1n India led by Netan INA
under Netan: was the highest embodi-
ment of the revolutionary urge in the
Indian freedom movement Therefore,
he should also know the role of Netait

1, therefore, request—many de-
mand—not only on behalf of this
House, but on behalf of the people of
India that Netap's voice must be n-
cluded in Son et Lurmiere Also the
marching song of Netajl muat be there-
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LShr1 Samar Guha]

TR FIH T AT, LAY & Ay a0y,
g fararft § #19 ofY, W oo agerd oy

The nation 1S now menacingly cneirel-
ed by two hostile neighbours Our
Jawans our young men should %ave
that spirit recaplured

Wy FXw @A A, LA & e avy am,
g fameft § 10 Y, T T A AT

We have to be reminded of this mot
once, not twice but a thousand tumes
Therefore, that song should ulso be
there

1 will alao utilise this occasion to say
a few words about the attitude shown
by this Government towards Netaj
Netajt has been neglected, 1gnored nay,
during the last two decade. his 1ole
his glorious role, his revolutionary role,
his historic role, has been purpo-ely
denigrated We know that Jealousy,
rivalry, political prejudices, paro
chialism aie common features of con-
temporary politics 1n India But the
Indian scene of politics has »
through many years Those leaders arc
no more Those political scenes aie
also no more Therefore I appeal 1o
this House and to this Government
that India, our nation must try and—
1 should not say repay the national
debt to Netaj

Shri Nath Pal It can never be re-
pad

Shr: Samar Guba The
martyrs cannot be repaid

debt to

Therefore, 1 should say 1t is incum-
bent on us, 1t 15 hagh tume that we did
right national honour to Netan Or
else our future generation will not only
look down us, but will condemn us
They will lock down upon us because
we falled even to acknowledge the
debt that we owe to Netayn Subhas
Chandra Bose

As 1 said, Netan's voiwce must be
included 1n Son et Lumiere Neta)i's
wvolee is not the volce of one great man
only It is the symbolic voice of the
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urges of kshatnya India, it 13 the
symbolic voice of the urges of sakte
vad, India, 1t 18 the symbolic volce of
the revolutionary urges of India, 1t 13
the symbolic voice of one who firmly
believed in the greatness of the history,
culture and cvilisation of India It &8
the voice of one who believed thaf
modern India should pursue a political
philosophy, the philosophy of aynthesis
based on the triple tenets  of
nationalism democracy and socialism.

Qur young men our )awans, when
they will visit Red Fort and see the
Son et Lumiere must lwve through
that experience must feel the thrll of
hearing the voiwce of Netay, parti
cularly of the voice of that missionary
who believe (Interruptions) This
18 not the way 1 am speaking of a
man who has given his all to thw
country who was a pilgnm who gave
cverything to his country, and you
are disturbing

Here 15 the voice of a man who gave
his all totally didicated hamself to hus
janan: janma bhumi, who had the
deepest faith that India had a mussion
to fulfil 1 want that voice of Netan
should be there for the reason, I re-
pedt that our young people and jawans
may hear 1t and get thrilled by his
voice and touched by a new wislon, so
that they may also feel that India has
a mussion to fulfil and share his mis-
sionary spirit i1n that great fight

Shri H N Mukerjee (Calcutta North
East) In view of the prevailing impres-
sion in the country, which appears to
be correct, that the ruling party, for
the last 20 years or so, has been
rather allergic to the memory of
Subhash Chandra Bose, we Ao not
even have his portrait in Parliament
1n the Central Hall, and in view of the
fact, which 13 very indubitable, that
particularly with Red Fort Netaji's
name is closely associated, he formu-
lated the slogan, following upon the in-
surgence of 1857, Della chalo, and the
INA trial was held there, in view of all
this, may 1 know from the Minister,
who has had no responsibility in the
matier of the mismanagement of the
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Son et Lumiere programme, that he
will give us an assurance that both in
regard to Subhash Chandra Bose, and
in regard to the Vande Mataram song
the necessary alterations would be
made, not that consideration would be
giwven, according to the answer which
he placed before the House last time,
to these suggestions and advices in the
way his bureaucrats had drafted the
reply” We want an assurance this 18
gomg to be done as soon as ever it 1s
technically practicable

Shri Nath Pal: Would you allow me
a small very bnef question” The
Viay Chowk seems to be empty and
does not inspire  The only purposes
are to hold the beating of the retreat
on the 28th January and the Republic
Day parade In order to make it
worthy of our great achievernent in the
struggle for freedom—I do not want to
say anything against anybody else—
among the two statutes which are to be
set up there one can be that of Netayn
Subhash in the Vijay Chowk The
umbrella which today shields King
George V should be removed and the
statute of the Father of the Nation
Mahatma should be installed ‘here
May we have a categorical assurance
fiom the Minister on both these points?

ot wue arw vy (et qET)

wwrefr wivew, srw fel & wrafoer
v “safey ey ywrw oY’ % wrdwn
) 2wd ¥ fag awd fadeh o 2t
WHEMAMYY NN ) ww T
w s vw W & wfvgw o o
aeft dw w7 o <fiw § g o
wifeT | X& srdww ® wrefenr =Y oy
¥ arls et ¢, ¥fer 7R woan @
fir o Ififere safimtva g7
wrdw T T § Wi @ Qeifoew
m_w‘ﬁrﬁm afr wht wfge |

P> ey o ¥ ww wre Wk Frg kA &
Fafreee § o feeelt b oft WeqwadY
&, forr ot foreolt w1 aey it
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w19 fgeqr @10 fed 7 oF fdy 6
#feme 7wl Y qok & AW ¥
™o, I w7 T AT AT g &, & g
fis ¢ oy a8 N WY 819 o190 wrd Wi
AT AN A TS N AR
Iq & a3 7 vAr o F@T

gadr 1 ag fr agr o I ww
femr § oeh T ¥ FIAY gy w1
firer §, gl 9T AEOY gy 9T fw
7% ¥ agrgt WL g ¥ 1 aY g
tw &1 tfag’® &% ¥ fag wia-
arfeay & faT WY W1 fadwr & sy &
for oY aragr 92 Wi § 2wt wfegr
aga gomr S & A ¥ v gw
T garc &7 N wrefeqr oy § aw
afear a9 FT & TAET oR
mqﬂ‘m WY @ ¥ g AR
Yy wyfrw ' A Fraar qroway & ey
& faandy of 7wy, TEAT aggT A
N woar WW faur oy 97 99 Y &Y
o My N R st g ¥ fe
iy arefy ghaY W W w Ay el
& wYt vl & FTH AN 2w §F oF ard
o T §, 39 FaArd w) o $T & 4
A & fyg AP SA FAY fag I ¥
g & 1

# onitt fg (dgas) mwrefy
Wiz, Aar A gu wx I w1 Qe-
w7 gy W™ W W A nfvrr o
tagmgd e Fad o war
wEur ggd & w0 60 rmT g
iwm qre M7 o § AT
ST qey § AF QAT TEr AT IA
a2 ¥ Hiy 5% g g F fandl
37 & oie 2@ & fag=ftem< &1 ag
A A qg wgn W i fafret
whgw wg A Fomdn fe ogr dar oY
g% HeT ¥ U B, 0% odw ) W
q grwsetRiwew e g
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[sft wonsre Fig)

“felY W= " @AT Wadeq 99 W
WU 91, 3 ®) IEIR IwQE@T IW
¥ § & IT FYIW AT ST Mg wR
aeT 50 gy g ad wdma
qg 4 AWAQT g Tgr WTY @19 EIAIA
& Wt fagifg 0t &1 a7 37 F mrq B AT

wifew |

guly 9% gz § f§ Fomd ¥ o7
¥& rC o WY fors wrar sofeo A f
oF arda) amar § AT IE q@gd
W ATRT § AT H AP WAL AN gL
FOIF oF fram § or e
o frewY % arer (& 9T g fn,
feeelt #Y w37 femr ey fa® o goar
fipar ot &y frdy & g7 g WY
WR & wewn 2, 97 ft 0w a4 1Ay
et §, aY g« faem &) W wwe
o ®t o7 o €7 Frew # paw @Y
v R o arwy &7 w6y faw en

Shri 8§ Kundu (Biatore) Mr
Chairman Sir, I have seen th s Son et
lumiere and I must say that I hiked at
immensely It was a mattcr of great
sorrow for me to see that g vil | part
of the freedom movement was ¢ utled

Shri Randhir Slagh His nine Wt
Mahara)a Suraymal Jowar Singh I
have forgotten to me it on nis nu e
(Interruptions )

8hrl 8 Kundu Anybocy wh ;wriles
the history of the freedom mo\erent
of India but omit, the vahant part
payed by Netay Bose should not be
called a histonan The gentleman
who wrote the script must also be a
patriot as anyone of us But I think
there must have been some political
consideratiors which prevailed upon
him not to see that part which 1s
connected with Netap You must
promise in this House that an enquuy
wil' be mstituted to find out how and
why this valuable part in that seript
was ormitlted He was g Steat patriot,
8 great servant of the country who

JULY 7, 1087

(HAH Dty yous0

spent his entire life in the frepdom
movement of this country we do not
hear his vojce in that beautiful script

Therefore, I should agan inmist on
his these two things Vande Mataram
and that dhwans, awaz—Delhy Chalo
of Netan Subhas Chandra Bose his
story must a'so be incorporated in the
scupt and I want a categorieal mssu-
rance from the Minister

Incidently 1 would like to say this
I ke this I have also put a question,
and I have said that such things
shou'd also be put up m places Like
Konarak which attract a lot of tourists
I would like the hon Minuster here to
give us an assurance that in places
hke Pum Konarak and Bhuvaneswar,
sucht hmkg hke Son et Lumiere
should a ro be put up

oY and wirw (I ofwwr)

wroite weaw wgaw, sfgre w
fora &% w37 &1 92%T F3F 7 Qe
WU FTAT Tg qga GUAY wraw o wf
B AT Wy ey Y ) A e
& wrw qrw & A § fos 3y W Fors
grar & wh o |7 e T aw
Fr g & wromdr ¥ werk & arw
T TN ¥ oy I g ¥
T vrf WY fow =@ fqr suar a@
Al W4T AAATT AT | K RO T HEW
wEET, A W & WA § I wqed
el w7 wer ey gy vw
frqr a1 3w & @) 99 ¥ W F Qur
& 3T wrar uy s wvr e, fasra
FATEA | OGN Uy AR WRR  WQER
f wrr & 2 welt ey Faerger w2
wara €T A ger B R & g vk
fiF #31 722 wrercw # 7 N & WAy
T I mmy Ak wwy g ?
™ ¢ faare v G O ane
gAY wfeq | Ifwa § a7 wyfaea @ 7w
Ifaa § M 3w *) e wrvar i
W b & @ qrerEw W

fgy
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[ wit sk witor |

mm&'ﬂo@-mtﬁ“
am ¥ art & o qgy o7 wely oY & waran
ffesa sy magsar X IgrE s 1
wrar §, & wweat g g ayT e
Fasiarly frely #t w7 § g2 2 fs
xeAT qfemr araT Wi IA FT a7 g
¥ TFrY S WX I A gy BAv AW
arf TAe 1o #T, Rarely &1 WX gfomre
| QUATT FAT E7 AR § | IT W
qEET STk & AT # aEETE AORTIT W
wew I3MAT ifew Y7 daT A Aar
off # wrater WY ¥ HIFW F g
oreY el wrA §, 39 9% 41 78 e
feqr ar ¥ wg a1 BT ¥ ¥ ASTH
TH T AT BN T WEATHT T H
ST qgT 7T AT Wi |

ow & ara & st s f ag A
warr 3 #0fe fafaex e zfom
43 § & woma g 5 A fdw & an
Wiy § wr| a9 I & forg ga Wt
WAAT WTAT & aY wAT X &7 W
ey § AR ¥R ¥ qong Wk I wer
w1 A A w1 frwe aoerT w1 vt
gwr st ag rawATE o ag
a-g-Afed w® AN G AT fear
T § e W gEEe W e
aw fem oy o7 wepE W AW fear
arq Y g I B aga T Gwwd
&6 off WY qgT 9 wAR Ty weAy
WY Wrar &7 AT T wAW 6T -
& & % i |

Shri D, C. Sharma (Gurdaspur): So
far as I know, thus programme has
meant as much for international tou-
rists as for Indians and 1f I remember
anght, it projects the image of Inda
to the international world I there-
fore say that, without importing any
regional consmideration or communal
consideration into 1t, we should <ee
to it that thus promme bmmu
fundamentally programme w
giues a correct idn- ot the tmdm

(HAH Uu) s

movement of India. To talk of the
freedom movement of India without
mentioning Netajn Subhas Chandra
Bose is lLke having Hamlet without
the Prince of Denmark. Therefore,
1 thunk that Mahatma Gandhi should
be there; Netaj1 Subhas Chandra Bose
should be there I want to ask ihe
hon Minister of Tourism, and Civil
Aviation who has come recently to the
Treasury Benches, whether he bas
seen this programme, and if he has
seen 1t, what are his reactions, I
think any Indian who sees this pro-
gramme comes back thoroughly dis-
appointed not only because this thing
has been omutted—these are other
omissions  also—but because the
heroic part—I cannot use any other
bigger or stronger word than this—
the heroic part that Netan played in
winning freedom for India has not
been mentioned at all Wil the
minmster see to i1t that the programme
1s scrapped and | 1s not shown to the
public unless these things are brought
into 1t and a new version which gives
a correct image of the freedom move-
ment of India 1s brought out?

18 hrs

8 wwwde weh (ggE)
awmfer f, srer fed & i & oy
fer grgw fer wAT o, W 1S
SR, 1965 6 S ATAAEIYT wreE? ¥
AT W2 U wex wg 4 66 wify
ot wary ey & frar et e ofe-
ardt w7 warw gieard & fear s
& wrgar g fF qg St wndwa wTewt
o & 3w 7 st W wgrge Wl @
¥ 37 W WY ® waw afeieg
fwar g )

The Minister of Tourien aad Civil
Aviation (Dr. Karam Swungh): Sir, be-
fore I come to the specific points that
have been brought out in this very
interesting discussion, 1 would like to
make a basic remark Son et Lumiere

5 called gew  exfy in HndiTher

name has come into use now along
with Son et Lumiere. The name Som
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ot Lurmsere was used because it u an
internationally accepted term.,

In Son et Lumiere. there are no
actors and there 18 no movement It
is bwilt around a certain monument,
Therefore, whatever comes into that
has got to be related to that monument
It 13 not a Son et Lurntere of the free-
dom movement It is a Som et
Lumtere of the Red Fort Therefore
we have got to see that only those
{iems which are related to the Red
Ford come mm Our freedom move-
ment was a vast wonderful thing, it
was spread all over the length and
breadth of India There have been
great heroes, but unless we can in
some way relate then to the Red Fort.
they cannot find a place there.

Shrl H. N. Mukerjee: “Dills Chalo"
was 1857 slogan and 1948 slogan

Shri D. C. Sbarma: INA trial was
held in Red Fort

Dr. Karan Singh: I know 1 want
to clarify the basic point that Son et
Lumzere has got to be related to the
monument and therefore, 1t 1s possible
that a lot of very immportant aspects
of the freedom struggle may have
been left out because they cannot be
related to the Red Fort

This programme has been revised
once A new revision is going to take
place shortly By next year, s new
version will come Revision costs
about Rs 1 lakh—Rs 25,000 in foreign
exchange It involves quite a lot of
technical work Philips Laboratories
m Holland are our experts in this mat-
ter The voices have got to be mixed
and related to the sound 1t will be
done and a new version 18 going to be
put up

With regard to Netay, there can be
no two opinions about the magnificance
of his role in the freedom movement
I belong to the post-independence
generation and for me Netaji is some-
one with whom I have not had any
direct contact But his role, the
power of his voice and thoughts, are

JULY 7, 1087
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somethung which even today rever-
berate throughout the length and
breadth of the country. It s not true
that mention of lum has been omitted,
as Prof. Sharma said 1t has been spe-
cifically mentioned that INA was form-
ed after Netay's guidance. But his
voice has not been included I cer-
tainly wish, if we can get the record-
ing of his voice

Shri Nath Pal: We can suppiy one
to the Government

Dr. Karan Singh* Which links up
with the whole programme, I will per-
sonally welcome it and very much
like to include it

As far as the  marching
fopg T %% wd o

1s concerned, I was very much dis-
tressed myself that as a result of poor
recording, 1t had to be dropped 1
can assure the House that we will get
a new recording made and we will
definmitely include 1t

With regard to his voice, may I
please request hon Members—I will
ask the Information and Broadcasting
Ministry and various other sources—to
try and, if possible, get something
which 18 really suitable and which
could be fitted in, because you will
agree that whatever comes in has got
to become an integral part of the pro-
gramme We do not want to give an
impression that we are trying to force
something 1n just because we want it
to be put in It has got to fit in to th®
whole scheme of our programme I
will try and certainly see that it is
done

As far as Vande Mataram is concern-
ed, it 13 not only one of our national
songs but Shri Aurobindo called it a
‘reviving mantra’ which brought new
life and new hope to this coutry. As
you know, it was mentioned in Anand
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symbol of a new resurgence, a new
rengissance in India, because the theory
was that India is not merely a dead
mass of mountains, land and rivers
but a living, dynamic spiritual entity,
and thousands of people went to jail,
hundreds of people went to the gall-
owg with this mantra Vande Mata-
ram on their lips. I would go to the
extent of saying that without Vande
Mataram India is not India, Bharat
cannot be called Bharat, because it is
the power, the shakti of that mantra,
it 1 may use a theological term, which
brought about a new awakening in
this country. Certainly, there can be
no doubt, it would be very desirable
it Vande Matram can be included in
this new programme. How and where
it is going to be actually included is a
matter which I cannot at the moment
say, because I am not sure whether
Vande Mataram was either wused
directly in relation to the Fort or whe-
ther we can bring it through INA. I
am not sure whether the INA move-
ment actually had anything to do with
Vande Mataram directly. That was an
earlier pharase,

An hon. Member: It was connecied
with the freedom movement.

Dr. Karan Singh: How do we relate
it to Red Fort, that is a bit of a prob-
lem.

Sbrl Samar Guba: I find iu the
movement, when they were discovered
people shouted ‘Inquilab Zindabad'.
There we can bring in Vande Matram.

Dr. Karan Singh: I would certainly
look Into that. If I may say so, if I
may be somewhat presumptuous, when
this seript is revised, particularly the
latter part of it, I would try and my-
self look into it personally to see If
these things cannot be put in,

A lot of heroes have been mentioned.
There is a reference to Maharaja
Sursjmal of Bharatpur. There have
been very great hereoces drawm from
all parts of Indin. It is unfortunate we
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(H.AH, Div) 1o4s6

cannot get all of them involved in this
one Sone et Lumiere,

ot s e e : faee ¥ Wew
AN A e W Aa T @ ¢, vud
¥ fdfY g w7 A W gy

WMo wot foy: ag S Wi )

mention has been made of other Son
et Lumiere elsewhere. Each Son et
Lurniere costs at least Rs. 15 lakhs to
put up out of which Rs. 3 to 4 lakhs is
ia foreign exchange. The first figure
I gave of Rs. 1 lakh is only for a revi-
sion of the script. To put up the whole
thing is expensive. We have surveyed
other parts of India to select a few
other places where Son et Lumiere can
be put up. I want one to be put up
in the far north. I may mention (hat
we have chosen Shalimar in Kashmir,
because it is so beautiful and it is a
place for international tourists. We
are trying to put up one there. In the
south we saw two or three places. I
personally think that Mahabalipuram
would be a very good place, but I am
told that there are some technical difi-
culties. The Meenakshi Sundaram
Temple in Madurai may be a place
where we can develop it. In the east,
I would welcome. in fact, suggestions
from hon. Members as to where ex-
actly we can put that, whether #t
shou'd be Konarak or it should be
somewhere in Calcutta or elsewhere
Bengal which had a marvellous role
in the national movement. The whole
independence renaissance in a way re-
volved raund the upsurage in Bengal
I would very much like to have one
Son et Lumiere somewhere in Bengal.
Perhaps, hon. Members who are par-
ticularly interested might be good
enough to give their suggestions.

Shri Nath Pal: What about either
Ajanta or Ellora

Dr. Karan Singh: Yes, one of those
could perhaps be considered, Am-
ber Fort in Jaipur is another possibi-
lity. Chittor is another, But several
things are required before you could
do it. You must have a place where
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a lot of people, foreign tourists and

Indian tourists go You must have a

plage which is eamly accesmble So,

I am locking into thus,

But, quite apart from this, the pre-
sent script of the Red Fort show 1. go-
ing to be revised next year and I can
assure hon Members that the INA
marching song will definitely be in I
will personally see that somewhere
the Bande Mataram comes in because,
even if 1t 1s not related, we must take
advantage of the power that 15 in-
herent in those two words

Shri D C Sharma: Think of Jalia
walla Bagh also

Dr. Karan Singh. As far as Netan's
voice 13 concerned, I would welcome
exiracts and we will try and see how
best that can be put into 1t

Wt getnic e s S
TG Wl ¥ AT 7 FO T wE

Dr Karan Singh. one poi.i was
made about Shastrin Our show at
persent stops at 1947 when we
achieved independence Hon Members
will remember that four centuries have
been compressed into 55 mnutes from
the time the Red Fort was built until
we achieved independence in 1947 and
I do not thunk i1t would be very practi-
cable to extend it beyond 1947 because
then we come into a new pbase But
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if 1t 1s extended beyong 1947, them
certainly Shastriji spoke from there
and we will take the opportumty.

st war W o oy i
T Tg¥ ¥ ary o @ gy ywAER
37 * ot At wwrw sufy & g e
wifga | qaor q feaw & g o
qedt f wre f N IWF §o g
g 1

o wvt Fay : gy o e gy
R, FT IW BT WY @

Shri 8§ Kunde I asked gne spocis
fic question You have gone to Pun
and Konarak and I know you liked it
immensely but you did not say any-
thing about 1t

Dr Karan Singh [ have not 1:.1de
any commitment [ have just mention-
ed these gg possible sites for new Son
et Lumiere shows We have got our
expert from Philips Holland, he is 1n
India He has gone up to Shalimar
at present We will survey the various
sites and we will try our best

18.12 hrs
The Lok Sabha then adjourmed ull

Eleven of the Clock on Monday, July
10, 1867/Asadha 19, 1889 (Saka)
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